
FORM G 

INVITATION FOR EXPRESSION OF INTEREST FOR 

M/s TRUWEIGHT WELLNESS PRIVATE LIMITED  

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate 

Persons) Regulations, 2016) 

 

Sr. No. RELEVANT PARTICULARS 

1.  Name of the corporate debtor along with PAN & CIN/ LLP 
No.  

M/s TRUWEIGHT WELLNESS PRIVATE LIMITED  

CIN: U74900KA2015PTC078918 

2.  Address of the registered office  No. 56/13, 284, Garvebhavi Palya, Opp. Shirdi Sai Baba Temple, 
Hosur Road, Bommanahalli (Bangalore), Bangalore South, 
Bangalore – 560068, Karnataka 

3.  URL of website No functional website 

4.  Details of place where majority of fixed assets are located  Address of production facility: No. 56/13, 284, Garvebhavi Palya, 
Opp. Shirdi Sai Baba Temple, Hosur Road, Bommanahalli 
(Bangalore), Bangalore South, Bangalore – 560068, Karnataka 

5.  Installed capacity of main products/ services  The corporate debtor has machinery situated at its production 
facility. Further details can be found out by contacting the 
undersigned. 

6.  Quantity and value of main products/ services sold in last 
financial year  

The last audited balance sheet of the corporate debtor was for FY 
24-25 as per which, the corporate debtor earned a revenue of Rs. 
4,49,96,944 was the from its business operations. 

The quantity of products sold is not known. 

7.  Number of employees/ workmen  The business operations of the corporate debtor have been 
discontinued with effect from 20-07-2026. 

8.  Further details including last available financial statements 
(with schedules) of two years, lists of creditors are available 
at URL:  

May be obtained by sending email at: 
 
cirp_truweightwellness@efficaxindia.com 
 

9.  Eligibility for resolution applicants under section 25(2)(h) of the Code is available at URL:  

S. 
No. 

Parameters Eligibility 

1. Refundable Earnest Money Deposit (non-interest 
bearing) along with Expression of Interest 

Rs. 2,00,000/- (Rupees Two Lakhs only) 

2. Security Deposit (non-interest bearing) along 
with the Resolution Plan 

Rs. 25,00,000/- (Rupees Twenty-Five Lakhs only)  

3. Tangible net worth Rs. 2,00,00,000/- (Rupees Two Crore Only) 
 

10.  Last date for receipt of expression of interest 08-10-2026 

11.  Date of issue of provisional list of prospective resolution 
applicants  

18-10-2026 

12.  Last date for submission of objections to provisional list  23-10-2026 

13.  Date of issue of final list of prospective resolution 
applicants  

02-11-2026 

14.  Date of issue of information memorandum, evaluation 
matrix and request for resolution plans to prospective 
resolution applicants  

07-11-2026 

15.  Last date for submission of resolution plans  07-12-2026 

16.  Process email id to submit Expression of Interest  cirp_truweightwellness@efficaxindia.com 

 
 

 
IP Chakrala Sannidhi 
Authorized Signatory of M/s. Efficax Resolution Professionals Private Limited 
Interim Resolution Professional 
For M/s. Truweight Wellness Private Limited  
IBBI registration no: IBBI/IPE-0153/IPA-3/2023-24/50063 
AFA Valid up to- 31-12-2026 
 
Correspondence address: Raheja Vistas Elite, Tower-H, Flat no: 1104, Plot no. 127 A,  
IDA Nacharam, Uppal Mandal, Nacharam Village, Hyderabad, Telangana- 500076.                         
Process e-mail: cirp_truweightwellness@efficaxindia.com     
Ph.no: 9701255861 
 
Date: 23-09-2026 
Place: Hyderabad 
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